14.04 hrs

The Lok Sabha re-assembled after Lunch at four minutes

past Fourteen of the Clock.

(Shri P.H. Pandian in the Chair)
Title: Regarding domicile policy of the State Government of Jharkhand.
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MR. CHAIRMAN : It should have been raised during the 'zero hour'. It is all over now. We are taking up Matters
under Rule 377.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, the Home Minister was to make a statement in the House on
this.
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#3it 48 €1 &€| (=@um) The Parliamentary Affairs Minister assured the House on Friday that Home Minister will issue a
statement regarding new domicile policy of Jharkhand.

SHRI PRAMOD MAHAJAN (THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
COMMUNICATIONS AND INFORMATION TECHNOLOGY ): Sir, the Minister is making a statement tomorrow.

MR. CHAIRMAN: The House shall now take up Matters under Rule 377.



